
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH 

! AT HYD2RAD 

Between s- 

G. arinivasulu 

.Applicant 

1. Vice-Admiral Vinod Pasricha, 
The Flag 0ff leer, Commanding in Chief, 
Easter Naval Command, Visakhapatnarn. 
(Respondent No.2 in oA). 

.Respondents 

counsel for the Applicant 	: 	shri P.,B.Vijay Kurnar 

Counsel for the Respondents : 	Shri B.N,Sarrna, sr.CGSC 

CORAN: 

THE HON'BLE JUSTICE SHRI D.H.NASIR : VICE-CHAIRMAN 

THE HON'BLE SHRI R.RANGARAJAN 	s MEMBER (A) 

(order per Hon'ble shri R.Rangarajan, Meiter (A) )• 

a.  I 



or -2.- 

(Order per J-ton'ble,shri R.Rangarajan, Merter (A) ). 

Heard Sri P.3.Vijay Iturnar, learned counsel for the applicant 

and Sri B.N.sharrna, learned senior Standingounsel for the Respon-

dents. 

2. 	Learned Standing Counsel for the Respondents today produced 

order No.CE/9303/130/IMPL dated 5.11.1999 as having btren complied 

with the order passed in O.A. Hence the C.P. is closed. No costs. 

avl/ 

(R.RANGARAJAN) 	 (D.H.NASIR) 
Merter (A) 	 vice-chairman 

Dictated in Open Court, 

'p 

4' 


